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the 24th Kartika, 1894 (Saka)

1972

The House met at eleven of the clock, MR.
CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS

KHOSLA COMMITTEE REPORT ON THE
WORKING OF SANGEET NATAK
AKADEMY

SHRI LOKANATH MISHRA : ¥

SHRI N. R. CHOUDHURY :

SHRI HABIB TANVIR :

DR. BHAI MAHAVIR :

SHRI SARDAR AMJAD ALI :

SHRI PRANARB KUMAR
MUKHERIJEE :

MISS SAROJ PURSHOTTAM
KHAPARDE :

SHRI SUHRID
CHOUDHURY :

*61.

MULLICK

Will the Minister of CULTURE be
pleased to state :

(a) whether it is a fact that the Khosla
Committee appointed to review the working
of the National Akademies has brought out
the facts that the Sangeet Natak Akademi :

(i) has not been successful in fulfill-
ing its objectives and that its work
needed to be improved a great d:al;

(ii) has not been successful in fields
of music, dance and finding new talent
in the drama;

(iii} pave its awards not always on
grounds of merit;

(iv) bas not the adequate represent-
ation of artists and persons, knowledge-
able in the arts, on its General Council
and many of its Council members do
not possess sufficient knowledge of the
arts to make any meaningful contri-
bution;

(v) has a set up with administrative
expenses too high, ranging from 64 per
cent to 103 per cent of the Government
grants;
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1The question was actually asked on the
floor of the House by Shri Lokanath Misra.

to Questions 2

(vi) does not maintain close and
continuous rapport with the cultural
institutions in the different States;

(vii) gives grants to cu'tural insti-
tutions on considerations of pulls and
Pressures and not on merit;

(viii) honoured persons who were
not always the most meritorious; and

(b) if so, the steps taken to remedy
these defects ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D.P. YADAV) : (a)
These observations are based on the inform-
ation given in Chapter Five of the Report
of the Reviewing Committee on the working
of the Akademics and Indian Council for
Cultural Relations, copies of which have
been placcd on the table of the House. At
the instance of thc Reviewing Committee
the replies given by the the witnesses were
analysed by the Institute of Mass Communi-
cation and were incorporated in the Report
in that form.

(b) The Report of the Committee has
been sent to the Akademi for its views and
the decision of Government will be taken
after receipt of the views.

SHRI LOKANATH MISRA : May 1
know, Sir, whether the Minister after having
gone through the report of the Academy is
not of the opinion that the Academies have
not been able to achieve the objectives for
which they were established, and in view of
that what particular steps does the Minister
Propose to take in order to got the objectives
of the Academies fulfilled ?

PROF. S. NURUL HASAN : Sir, the
hon’ble Member will, I am sure, agree that
before the Government takes a decision it
should at least give an opportunity to the
Academy which is an autonomous body to
express its views. We are hoping that these
views will be made known to the Govern-
ment fairly soon. As soon as the views are
made available to us the Government will
take a decision. I may further add, Sir,
that this Review Committee was a very
high-powered committee consisting of a
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number of hon’ble Members of Parliament
and, therefore, there 1s no question of
ignoring the recommendations of the
Committee.

SHRI LOKANATH MISRA + May I
know, Sir, whether the hor’ble Minister’s
attention has been drawn toc some of the
reactions published 1n the Times of India of
vesterday where the officials of the Academy
have reacted violently to some of the re-
commendations of the Khosla Commuttee ?
If his attention has been drawn to these
reactions, what are his reactions to 1t ?

SHRI D P. YADAYV : 1 am sure the
hon’ble Member will agree that 1t would not
be proper for the Government to react to
the views expressed by offiuals through
newspapers We must awailt the reactions
of the Academy uself before we take a final
decision.

SHRI N R CHOUDHURY May 1
know frcm the Minister whether 1t 1s a fact
that because of the stricture passed by the
Khosla Commuittee the Academy has stopped
all ad hoc grants to cultural 1institutions
hampering the projects for which the grants
were asked for ?

SHRID P YADAV : It 1s not so
The moment we get some further grants
which we are contemplating the grants will
be released to the differert organisations
under the Academy However, we have
been giving grants to those institutions who
have been recelving regular grants

T Wig wErEiT @ s, { SqrAAr
1gAr § fF a3Rz ¥ St W Arew wW
a¥edr #1 41 97 9fzA F gIersvwA &
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PROF S NURUL HASAN. Sir, the
hon Member will appreciate that this 1s
an autonomous organisation If any speci-
fic cases of embezzlement are brought to
the notice of the Government, the Govern-
ment will certainly enquire into those
specific cases So far as the general func-
tioning of the Akademi 1s concerned, a



5 Oral Answers

high-power review committee was appointed
by the Government and it went into all
aspects of the functioning of the Akademi
and it has submitted a report which 1s
before the House.

SHRI SARDAR AMJAD ALI Sir, the
report of the Review Committee reveals a
very fantastic way of working of this
Sangeet Natak Akademi. Many more things

are there behind which L e not been
brought to light. Sir, we } nov, that there
is a Government representative in the

Courcil
Council.

to look after the working of this

May 1 know whether the high
expenses on the establishment of the
Akademi were never placed before the
Council for its approval, though the rules
require so, whether the Government repre-
sentative in the Council has brought it to
the notice of the Government and, if so,
what steps have been taken by the Govern-
ment in this regard ?

SHRI D.P. YADAV : Sir, so far as
the expenditure on the establishment of the
Akademi is concerned, the Commuittee itself
has let us know about it and we have also
examined it. rara 5 of the question says :

“has a setup with administrative
excpenses too high, ranging from 64 per
cent to 103 per cent of the Government
grants;”’

In this regard we have to say that in
the report, there is no motion about high
administrative expenditure in regard to the
Sangeet Natak Akademi. The administra-
tive expenditure of the Sangeet Natak
Akademi is only about 20 per cent and I do
not think that this 20 per cent out of
this Rs. 20 lakhs is on the very big side,

SHRI SARDAR AMIJAD ALI : Sir that
part of the question has not been answered,
whether this has been placed before the
Council for approval and whether the
Government representative has brought it
to the notice of the Government.

PROF.S. NURUL HASAN : Sir, the
budget of the Akademi is approved by the
Council. Unless the Akademi itself passes
the budget, it cannot go through. There
is in accordance with the constitution
of the Akademi. Therefore, it would not
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be correct to assume that the Council of
the Akademi is not in the know of these
things. But the observations of the Com-
mittee as incorporated in the report have
been sént to the Akademi. We must
await their reply. As soon as their reply
is received, all further necessary action will
be taken.

SHRI PRANAB KUMAR MUKHER-
JEE : Sir, it appears from the report of the
Review Committee that practically the
Council was bypassed by a section of the
officers in the Akadem: either in distribut.
ing the grants or in taking decisions regard-
ing the functioning of the Akademi itself.

In view of that I would like to know
from the honourable Minister specifically
whether the Government representative in
the Council brcught these facts to the
notice of the Ministry. And, if so, what
action did the Government take on it ? In
that connection 1 would like to know
further, as has been pointed out, whether,
in view of the suggestions and recommenda-
tions made by the committee, the Govern-
ment is prepared to reconstitute the
Akademi itself. Is he in a position to tell
this House by what time the Government
will arrive at a decision ?

PROF. §S. NURUL HASAN: The
Government was aware of dissatisfaction
with the functioning of the Akademi and
that was one of the reasons which led to
the appointment of such a high-power com-
mittee. Therefore, it would not be correct
to say that the Government took no
notice of it. The committee would
not have been apppointed if the need
for a review had not been there.
But so far as the precise time is con-
cerned, I am afraid it wil be difficult
for me to indicate the precise time until
we have received the report. And we are
trying to expedite it as quickly as possible.

SHRI SUHRID MULLICK CHOU-
DHURY : 1 would ke to know whether,
in view of the report of the Khosla Com-
mittee, the Government would be reconsti-
tuting the Council and introduce necessary
changes in its constitution,

PROF. S. NURUL HASAN : What-
ever action appears to be necessary on the
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basis of the report, and after considering
the replies of the Akademi, all those actions
will certainty be taken.

SHRI J.S, TILAK : The Khosla Com-
mittee report has confirmed the general
criticism that the Akademi’s working is
riddled with politics and bureacracy. Will
the Government scrap the Akademi and
merge it with the Department of Culture?

PROF S. NURUL HASAN: I have al-
ready replied to it.

MR. CHAIRMAN : Yes, you have
already answered that this will de done
after the conclusions are arrived at,

ot W39 Swem @ni o § aees HE
& SAar sigar fr @|er #7477 e
19 fad 97 9w faal & ww@g § 3o
gmia e ¢ e ag 571 & f5 9@ faal
HgoFdr az g € & fF agi @
qeg &7 safeqq &t qraq €Y g safen
3I¥ g fzar s T IW wIF ¥ zlg
giT gimr o mifas &, @ & fasr \e=h
wgizg ¥ 3g A g § 5 @ger
FHET 7 Fg7 ATOFY WY FIWT F @EEY H
tar w1 gara frar g 7 afe gt &
|YFIT FF F qAAY ?

Mo ATH gaa : § wrdty a3Eq &
grEareg s&m f5 ag fROE @ @ g0
g ST g% 1@ St gy 1 3z 9 fead
F 9% & T fwe qq@ ux FEAw
FT 9@ 5 «3d7 7 g1 fawifaa =1 g

SHRI BHUPESH GUPTA : Sir, what
is he saying ? He is asking us to read it.
They are supposed to read it and tell us.

SHRI HABIB TANVIR : This is about
the eighth month running this current finan-
cial year and the grants are being dela-
yed by the Sangeet Natak Akademi. The
Bhabha Committee’s report was ignored
for eight years. Now the Khosla Commit-
tee report is there. Already I believe elec-
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tions have been held on the old lines which
means a new lease of life has been given

tu these three Akademis for a full term . .

MR. CHAIRMAN : Kindly put your
question.

SHRI HABIB TANVIR: Now the
Khosla Committee’s report has shown that
even worse than the Sangeet Natak Akademi
are the other two Akademis. The other
two Akademis have fared much worse than
the Sangeet Natak Akademi. In view of
this T see nothing happening for the next few
years .. .

MR. CHAIRMAN : You are not puftt-
ing your question.

SHRI HABIB TANVIR : In view of the
urban, elitist, orientation of all the Akade-
mis, I would like to know from the Mini-
stry how far the recommendations of the
Khosla Committee—the little good the «om-
mittee has suggested—can be implemented,
especially in view of the fact that the Aka-
demis have already been permitted to func-
tion on the old lines. Even so, grants have
not yet been given to the country’a cultural
organisations for the last eight months.

PROF. S. NURUL HASAN : 1 do not
know whether it is incumbent upon me to
accept the sweeping comments on the
working of the Committee itself. But
so far as the question of the grant being
given is concerned, I will certainly look into
the matter, and if there is any undue delay,
then we will try our best to ensure that the
grants are paid.

DR. K. MATHEW KURIAN: On a
point of order. The hon. Member asked a
very specific question about the urban and
elitist policies of all the three Akademies.
Why are they being allowed by the Govern-
ment to pursue these policies ? The ques-
tion, therefore, is whether the Government
is prepared to change this policy.

MR. CHAIRMAN : He said he will
look into it.



